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'ww
THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application No. 34L12022

IN THE MATTER OF:

DEEPAK
...APPLICANT

AWASTHI

STATE
,.,RESPONDENT

VERSUS

UTTAR PRADESH

COMPLIANCE REPORT ON BEHALF OF IRRIGATION DEPARTMENT

STATE OF UTTAR PRADESH ALONGWITH THE SUPPORTING

AFFIDAVIT.

MOST RESPECTFULLY SHOWETH :.

1. That this Compliance Report is respectfully submitted in

compliance with the Hon'ble Tribunal's Order dated 1 July 2025 in

$.
,O.A. 34L12022 wherein the Hon'ble Bench was pleased to pass the

)llowing directions:-

"4. Learned Counsel appearing for respondent-Irrigation

Department, State of UP seeks fufther four weeks' time to place

on record the notification for notifying the flood plain zone of the

r!
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stretch concerned along with the map of demarcation of flood

plain zone."

Z. That the report has been prepared by the Superintending

Engineer, Irrigation Works Circle, Kanpur (vide letter no.

3894/SI.KA.MAN.KA./NGT (34Lt2022) dated 2L.07,2025) and

forwarded under the reference of the Chief Engineer (Ramganga),

Irrigation and Water Resources Department, Uttar Pradesh (Letter

No. 650 4IMU.ABH./Ramganga/OA-341 dated 2l.07 '2025)

,i;::=q"That it is submitted that the Irrigation and Water Resources
.ry'n -, :, i I .t'

f ,.; 
l;. l. ,"''\ 

h , _ _,^ 1_. - :!^ r^r-[',1 t .,i,i*,.;. I l;'bgihftment, Government of Uttar Pradesh , bY its letter No'/ + . r -'r,ir:;,;{ -iDpfSrtment, Government of umar Praoesn , DY lls reLLer r\u'

i : {-'''',,,, 
- {,{ t" " il

[ , 
": l r * i..". i ,!,1;'1:u;,,'*'2.*tz.ilzslra7 pozs-27-sl-4-16 (writ) (NGT)/2023 dated

' ; i. n''t','i!.,.j't",.;.. 
.: .', !,'' "', ',) ,' lt''" ' ri. ."

',"- ""' "t, 'zidt.zazs (Annexure-1), has notified the flood plain zone on
,.

the basis of the 100-year return period flood in Segment B, Phase

2 (Unnao to Ballia) of the River Ganga'

4. That the coordinates at sr. Nos. t to 248 0f Kanpur city, as

provided by the National Institute of Hydrology (NIH), Roorkee

have been duly incorporated in the notification. However, the

coordinates at Sr. Nos. 29,30,31 and 32, which are necessary for

the demarcation of the affected area in Sarju Purwa Colony

(situated downstream of Rani Ghat on the River Ganga), have

been included in the notification.
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5.

i

It is further submitted that pillar Nos. 29,30, 31 and 32 are also

reflected in a Suruey of India map prepared at scales 1:1000 and

1:4000 (based on a l-metre contour interual) (Annexure'2).

It is respectfully submitted that this Compliance Report is being

submitted after obtaining due approval from the Principal

secretary, Irrigation and water Resources Department, Uttar

pradesh, Lucknow vide Letter No. 17NGT/25-27-SI-4'1962278

. 03.09.2025 for the kind consideration of the Hon'ble

unal. That the red line depicted in the annexed map distinctly

I
the boundary line demarcating the exents of the flood

in area, thereby providing a clear visual identification of the

same. Furthermore, the black circles shown in the said map

specifically highlight the relevant pillars (No. 29,30,31 and 32)

which were erected physically on the ground as per the co-

ordinates provided by Nationar Insititute of Hydrology (NIH)

Roorkee and utilized for the purpose of such demarcation,

ensuring accuracy, authenticity, and ease of reference in

identifying the precise location and extent of the flood plain on the

ground

7. In light of the above compliance steps' it is earnestly prayed that

the Hon,ble Tribunal may graciously take note of this Comptiance

6.
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Report and accept the actions taken by the Irrigation and Water

Resources Department as fulfillment of its responsibilities under

the Order dated 1 July 2025. The Department will continue to

extend its full cooperation and shall abide by any further directions

that the Hon'ble Tribunal may issue to ensure the preservation and

ion of the River Ganga in Kanpur Nagar District.

Place: New Delhi
PRIYANKA SWAMI

ADVOCATE

STANDING COUNSEL FOR STATE OF UTIAR
PRADESH

F-13, JANGPURA, NEW DELHI T1OOT4

E-mai I : advpriyankaswami @9 mail' com
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IN THE HON'BLE NATIONAL GREEN TRIBUNAL .

PRINCIPAL BENCH, NEW DELHI

Original Application No' 341-12022

IN THE MATTER OF:

AWASTHIDEEPAK

...APPLICANT

vERSUS

STATE OF

...RESPONDENT

UTTAR PRADESH

AFFIDAVIT

I, Rajendra Kumar Jain aged about 59 years S/o L.C. Jain is presently posted

as Chief Engineer (Ramganga) at Irrigation and water Department, Kanpur,

Uttar Pradesh, do hereby solemnly affirm and state as under:

1. That I am posted as stated above and well conversant with the

facts of the present case and as such competent to swear this

affidavit on behalf of Principal Secretary, Irrigation depaftment

state of U.P before this Tribunal.

Z. That the accompanying Report has been drafted by our counsel

upon my instructions.

3. That the contents of the accompanying Repoft are true and

correct, and the knowledge has been derived from official records

and nothing material has been concealed therefrom.

ffiyr
DEPONENT
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, VERIFICATION

;

Verified on solemn affirmation at Kanpur on this -d day of

September 2025, that the contents of the foregoing affidavit are true

and correct to the best of my knowledge and no part of it is false and

nothing material has been concealed therefrom.

*f
DEPONENT

(qT{oto ft,}
Wq nftfcT ft$ryfir$
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